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THE VICE CHAIRMAN (SHRI BIPINPAL
DAS): The question is—

"That the Bill further 10 amend the
Punjab Municipal Act, 1911, as in force in
the Union Territory of Chandigarh, be taken
into consideration."”

The Motion was adopted.

THE VICE-CHAIRMAN (SHRI BIPINPAL
DAS): We shall take up the clause-by-clause
consideration of the Bill tomorrow.

Now we will take up the Half-an-Hour
Discussion.

HALF-AN-HOUR DISCUSSION ON
POINTS ARISING OUT OF ANSWER TO
STARRED QUESTION 672 GIVEN ON
23RD AUGUST 1974 REGARDING
RECRUITMENT TO DEFENCE SER-
VICES

SHRI NIREN GHOSH (West Bengal): Sir,

THE VICE-CHAIRMAN (SHRI BIPINPAL
DAS): Mr. N'iren Ghosh, we want to close the
descussion at 6.30.

SHRI NIREN GHOSH: Yes, that you need
not tell me.

I rise against the dangerous course that is
being almost consistently pursued in the
matter of recruitment to the army, that is the
concept of martial and non-martial races. It is
a hang-over of the British past, colonial past,
and it is striking at (he very fabric of the unity
of India. | say this is a dangerous
development. In 1947 the Government of
India said this concept has been given up. In
1967 the Secretary to the National Defence
Academy said, the theory of martial and non-
martial races was completely exploded during
the Second World
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War. General K. M. Cariappa, the then Army,
Chief, said, "I do not understand why anybody
gives publicity to this nonsense of martial
races". But on March 14 in | .ok Sabha the
Defence Minister, Mr. Jagjivan Ram. said, "In
order to broad-base the recruitment in the
various States, recruitment demands placed on
Punjab, Himachal Pradesh and Haryana have
had to be reduced recently as recruitment from
the States has been much heavier than their
proportionate share in the past. This is an
understatement, though. But the wonder of
wonders is that eight Punjab M.Ps. supposed
to be progressive—one of them is a CPI \f.P.
Shri jagdish Singh Anand—say that other
States do not have the aptitude for military
service and the required physical fitness. This
is ilieir statement. This is a gross insult and it
is a scurrilous slander against the majority of
States of India.

Our Constitution prohibits discrimination on
grounds of religion, race, caste, sex or place of
birth. Yet, it has been systematically violated
all these 27 years by this Government. Though
this was declared in the Constitution, the
Government tesorted to the previous concept
even in 1953 and continued that concept of
martial and non-martial races. Shri Jagjivan
Ram said in August 1972:

"In the Army the class composition
continues yet and it has not been possible to
change it due to historical reasons.

So. it is continuing. He also said:

"Such large-scale reservation in the Arm-
ed Forces for particular areas is not a very
desirable thing. Ever since | took over, |
have been oppressed with this idea. How is
It in conformity with our Constitution or the
new trend that is rising in the country?"

Vet, this thing is_ continuing. Who are not
martial? | have heard an incident. | suppose
Sardar Baldev Singh was the first Defence
Minister in the post-independence days. When
trouble broke out in Kashmir, somebody told
him what was happening in Kashmir. Then he
Is reported to have said: "I will send my Navy
to Kashmir to fight
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the enemy". The so-called martial race has not
only monopolised 40 per cent of the regiment,
but they have a large share in the class
regiment. Taking the entire army as it is today,
over 60 per cent of the forces are drawn from
North-West  India  comprising  Punjab,
Haryana. Himachal Pradesh, Jammu and a few
districts of Western U.P. and North and
Western Rajasthan. Cannot the rest iff India
fight? They are sub-human beings. Some day
you will say that the Vietnamese cannot fight.:
So, this is a blatant violation of our
Constitution. I have given you the figures. In
1953 they declaied a new recruitment policy.
There again there was one class, fixed class
and mixed class recruitment in the Army. A
Delhi newspaper dated 16th April 1974
carried the following report:

The Government did not want to take any
measure that adversely affects the role and
importance of Punjabis and Sikhs in the
Army anyway.

This report was quoting the Prime Minister's
statement on 15th April. | challenge the Prime
Minister. She has no right to say that in
violation of the Constitution. Does it mean
that 15 Stales of India cannot fight and only
Sikhs can fight? History has proved that it is
not so. It is not so. It is insulting and it is
derogatory to the people of India. How long
will it continue? | want to know this from the
Defence Minister. Now, Sir, the Defence
Ministry spokesman said on 23rd March:

"There has been no change in the policy
of representation of the Sikhs in the Army.
There need not be any fear or alarm that any
injustice would be done to any area or
community. The Sikh Light Infantry units
are entirely reserved for the Sikhs and they
have also approximately 50% representation
in the Punjab Regiment besides having a
sizeable representation in the Mabhars, etc.
and the J&K Rifles. Further, the Sikhs have
secured more than a proportionate share of
representation in the Armed Forces like the
Artillery, Engineering Division and the
Armoured Corps".
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This is the statement and this shows how < u'n
ilie 1953 New Recruitment Policy which
carried forward this concept followed it in the
matter of recruitment. In this connection, in
these areas even in the villages recruitment
centres are opened and more than the required
number of persons are recruited whereas in
the other States recruitment centres are rarely
opened and it is not even advertised and even
if one or two centres are opened, they are
opened in the tribal aras so that no one can
come forward! Now, they say that in the Navy
and the Air Force there has been no
discrimination. But | should say that this is
also an titter lie. Here also, Sir—I say it
again— here also there has been over-
proportionate representation. One or two
figures I would like to give now. For 1972-73,
the representation of the different States in the
Navy is like this:

Punjab 195
Haryana .. 154

MPo 74
Gujarat ... 2
Andhra Pradesh 71
Karnataka ... .. 65

What is the basis for this? One does not know
what.it is. No one knows what the basis for
this is. This is in the Navy. So, what are you
doing? One day, Sir, the people of India will
call this a Punjabi Army because they are
over-represented and it is over-staffed by the
Punjabis. You see the Admirals, you see the
Chiefs of Staff, you see the different Generals.
All of them come from this region! What a
wonder it is! So, you are stilling at the very
root and concept of the unity of India and you
have continued with this policy for all these 27
\ears. Please do realise that it is causing deep
resentment amongst the various communities
in India and this bodes evil for the future
development of the unity of India. How long
will you carry on with this policy? We want to
know this. | want that once and for all this
policy must be changed. This policy must be
changed. And, Sir, as the first step, | would
demand
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[Shri  Nircn  Ghosh.] that quotas,
according to the population, must be fixed
and these quotas must be drawn. Any man
can tight; all people can light. There is no
doubt about it. History has proved it again
and again and there is no doubt about this.

Now, there is another point. From the
Defence budget—this year it is about 2,000
crores of rupees; but ill 1970 it was perhaps
about 1.200 crores of rupees—about three
hundred crores of rupees have flowed into
this region in the form of salaries and wages.
So much money has been pumped into this
region! But many of these people are
worthless and they cannot fight and they
cannot cope with any situation and they have
neither the intellect nor the equipment nor
the courage to do it. 1 know It for certain that
they canncft tight. In a standing Army like
this, if the Army units are utilised for coming
down heavily on the people, you cannot
inspire great Ideals in them which inspire
any Army to fight for the defence ot the
border. But that does not take place. Over-
representation of this kind in a standing
Army in a c;ipilallst-landlord-iidden country
like India means that many of the people
cannot fight. If they have lo face ihe
Marathis or the Bengalis or the Kannadigas
or Ihe Malaya-lees with simftar armour and
with similar equipment, J dare say that these
Punjabis and Sikhs woultt be defeated. That
is the position. You are continuing this. It is
a calamity. You are heading towards a cala-
mity, | utter a note of warning. | want a
drastic change. These things are taking place.

1 do not want to take longer time, I stick
to my promise, and | finish, though I am
entitled to five minutes more .

THE VICE CHAIRMAN (SHRI BIPIN-
PAL DAS): You have taken 12 minutes al-
ready . . .

SHRI NIREN GHOSH: This policy be
ended, and recruitment Into the Army,
according to the population of the Stales,
must be strictly adhered to.

THE MINISTER OF STATE (DEFEN-
CE PRODUCTION) IN THE MINISTRY
OF DEFENCE (SHRI VIDYA CHARAN
SHUKLA): Sir, the hon. Member
has
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shouted a lot while placing his point of view
before the House, because barring various
wrong conclusions that he has drawn . .
(Interruptions) . . . Please listen. I am trying
10 inform you; | am not trying to ccriticize
you.

Barring wrong inference that he has drawn,
as Far as the policy is concerned, we have ncf
difference with him, and vie have already
said, and we are implementing it, ihat now the
recruitment is based on the average
percentage of the male recrtiitable population
for each area. The concept of 'martial races'
has been given up. ami given up for good, and
nobody can J say ihat recruitment to Amry or,
for that mailer, to any para-military forces, is
based on that .

SHRI NIREN GHOSH: It is based like that!

SHRI VIDYA CHARAN SHUKLA: It is
wrong; nobody can say that. It is absolutely
wrong. And if the hon. Member says so, he is
speaking from lack of knowledge of facts. But
he must know that (his is because of historical
reason. We cannot get away fiom it as quickly
as we would like to. We would not like lo
completely upset the Armed Forces by saying
that here and now we finish off everything that
has been done. We say that we have changed
the basic policy. The basic policy is being im-
plemented in a proper, phased and careful
manner as not to impair ihe defence pre-
paredness of the country. It does not mean that
under this cloak we carry on the old policy or
we carry on the old concept. We do mot say
that the martial races policy is correct. It is
absolutely wrong to say that.

It is very clear that the proportion of so-
called martial races has been progressively
going down over the years. It has not gone
down as fast as we would liEe to because of,
again, historical reasons. It Is no shame in
saying that because of historical reasons this
has been so. And today if we have been
successful in bringing down the percentage of
so-called martial races than it used lo be ten
years back or 15 years back or at the time of
Independence, it is because of the conscious
policy that the Government has
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followed in this regard right from the day
of Independence. And, therefore, if the
progressive composition of the Army is
properly analysed, it will show the result
that the recruitment from various other
parts of the country from almost all States
of the country and from various sections of
society has been increasing, whereas it was
almost non-existent Detore Independence.

Sir, the hon. Member made a wrong
reference to the Chiefs of Staff, for
instance. We know thai our Chief of the
Army Staff comes from South; he is from
Karnataka and he is a Brahmin. But the
hon. Member chooses to ignore that fact.
Nobody calls him as belonging to martial
races. And if he takes the Principal Staff
Officer and senior officers of the Army,
Navy and Air Force, he will probably
improve his knowledge.

SHRI NIREN GHOSH: Will you give us
the figure?

SHRI VIDYA CHARAN SHUKLA: You
turn the telephone directry and vou can see.
You cangoout and .

SHRI NIREN GHOSH: You want me to
goout. . .

SHRI VIDYA CHARAN SHUKLA: We
will give you, if you want. If you go out of
the House and turn the pages of the
telephone directory you can see. | am
telling you that if you take the trouble of
only turning the teTephoiie directory, under
the Army, the Navy and the Air Force
Headquarters in Delhi itself, you will see
more or less the composition of the three
Armed Forces .

SHRI NIREN GHOSH: Sixty per cent
come from these three or four States.

SHRI VIDYA CHARAN SHUKLA:

The
hon. Member is absolutely wrong there.
There is no such thing. If the hon. Member
likes, he can go through . . . (Interruption).
Sir, this kind of running commentary will
not help him and fTe will go out of the
House as ignorant as he tame in. Therefore,
1 would advise him to listen to what 1 am
saying. You will not agree with me,

but listen lo Die. The only reason why you
will not let me speak without interruption is
that you do not wish to learn anything from
me.

SHRI NIREN GHOSH: Sir . ..

THE VICE-CHAIRMAN (SHRI
BIPINPAL DAS): Let him answer the
question.

SHRI VIDYA CHARAN SHUKLA:
Sir, the polity that has been followed by
the Government is that the recruitable
male population in each State of the
Union is now regarded as the base for
recruitment, and the orders have been issued
to recruit strictly on that basis.  This
would surely mean lessening  the
recruitment in  ceitain areas where earlier,
before independence and some years after
independence, the recruitment was more than
the ratio would justify. In  those areas, the
recruitment will surely go down. And,
therefore, some Members have taken
objection to that, but not withstanding those
objections, we are firmly going ahead
with our policy that we have announced in the
House and repeated several times in other
forums. The census figures provide the basis
for this recruitment. Itis a fact that we
do come across certain areas where there
is a lack of interest in recruitment and in
certain other areas there is much  more
enthusiasm than we find in certain other
areas. So, this as also soughtto be removed
by wvarious methods like propaganda,
education and requesting and persuading
people by advertisements and by various
others methods to join the Air Force, the
Navy and the Armed Forces. In certain other
areas, this kind of inducements or
advertisements may not be necessary. And
this again, howsoever the hon. Member
may dislike the expression, is because of
historical reasons. He cannot falsify the
history. It has been there. Howsoever
obnoxious it may be. it is there. If
we have not made it ceitainly on the lines of
the People's Liberation Army, it is mainly
because of our "idea that we want to keep it
as a viable fighting force at all times to come
and we do not wish to disrupt the
composition in an abrupt and irregular
manner.
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[Shri Vidya Charan Shukla.]

Sir, there is no discrimination amongst the
recruiting ollicers and in their work as far as
the recruitment pattern goes. They recruit
strictly according to the regulations. And |
have described the regulations. We have
prescribed the physical standards and
according to that, they are recruited. There
are certain relaxations provided which may
be given at the discretion of the recruiting
officer. In the one-class and fixed-class regi-
ments, the recruitment is still according to
what it used to be. But the percentage of
these one-class and fixed-class regiments in
the country's army is less. It is only 38 per
cent. And 62 per cent of the Armv is
composed of all-class regiments. Therefore,
the historical mistake is being corrected in a
mannei that it will not compromise the
interests of security and | can assure the hon.
Member that as far as the Government is
concerned, there is no wish on our part to
continue with the old mistakes. We have
given up the practice long back, as | stated
earlier; and we arc going ahead with the
policy that was enunciated immediately after
the Independence. This policy is being
followed and we will continue to follow it.
The innuendoes that the hon. Member has
made. | need not answer them. But. | can, in
the end. again assure the hon. Member that
the policy that we have followed has given
us dividends, has kept the Army, the Navy
and the Air Force in proper trim. As he
himself has said, except the Army, the Navy
and the Air Force do not have any fixed
class or one-class regiments, They do not
have the regiments based on region, like the
Punjab Regiment, the Garhwal Regiment
and things like that. Even in these fields, it is
our declared policy that we shall alter this.
But, this alteration will have to be done in a
very careful manner. And. therefore, while
agreeing with the general sentiments of the
House when | answered this question earlier,
I would again like to reiterate that it is our
policy to sec that citizens of India fiom all
classes and from all regions of this country
are given equal opportunity according to
their population ratio lo get into our Aimed
Forces and get equal opportunities to make
sacrifices for the security and defence of
India.

[RAJYA SABHA]
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SHRI N. R. CHOUDHURY (Assam): Sir, |
carefully listened to the Minister's reply but |
am not satisfied with the reply that lie  has
given.

DR. K. MATHEW KURIAN- (Kerala):
Because, you are not intelligent.

SHRI N. R. CTIOUDHURY:: Sir, you know
that in the total recruitment to the Defence
Services, martial races have a monopoly of 40
per cent of the regiments. He said that there
are one-class and all-class regiments and 62
per cent of the Army consists of all-class
regiments. My point is that in all (lass
regiments also these so-called martial races
are being recruited. The martial races have not
only a total monopoly of 40 pes cent of the
regiments but they also have a very large share
in the all-class regiments too. Taking the
entire Army, as it is today, over 60 per cent of
the forces are drawn from North-West India,
comprising the Punjab, Haryana, Himachal
Pradesh, Jammu and a few districts each of
Western U.P. and North-Western Rajasthan.
Sir, this point is very vital. If you look at the
contribution made by these States to llifc
national exchequer, you will find that it is very
meagre as compared to the contributions made
by West Bengal, Maharashtra. Tamil Nadu
and Assam etc. But, you will see that a lion's
share of the national exchequer is being taken
by them by way of military pensions and also
as salary to the Armv personnel and in the 70s
it is about Rs. MO crores per year. So, Sir, the
point is economic in the sense that the
resources at the disposal of the national
exchequer should be equally distributed
among the people all over the country. It i for
this reason that quality has to be achieved.
But, Sir, whatever he may say, he did not clear
this point. | want a clarification on this point.
Also. Sir, whatever recruitment policy they
may have, that policy is not being executed.
Sir, that point has not been answered by the
Minister.

There are elaborate arrangements for
recruitment in the so-called martial race areas.
Even in villages they set up camps to recruit
and they recruit a large number of  people,
beyond the number fixed for
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those areas and. Sir, in those aieas which they
have classified as non-martial race areas, no
arrangement  whatsoever is made; no
announcement is made, no piopaganda is
made and therefore nobody can be recruited
from those States.

SHRI NIREN GHOSH: Even those who are
recruited . . .

THE VICE-CHAIRMAIS (SHRI BIPIN-
PAL DAS): He needs no prompting.

SHRI N. R. CHOUDHURY: | want a
specific reply on this point also.

Then the other point is—it is a very
important point the lives of the recruits are
made miserable in the training camps; the
iTves of the recruits from the areas inhabited
by the non-martial races, iheir h\es are made
miserable by, what they call in modern times,
ragging. That also works as a bad propaganda
against recruitment in those areas. Time bell
rings | am finishing within two minutes. | also
want a clarification from him about this.

Another point is, he says "History". Yes, |
admit there are some historical reasons. But
that is a black history.

SHRI RANBIR SINGH (Haryana): No,
no. Pakistan was defeated by these people.
(Interruptions)

SHRI N. R. CHOUDHURY: If Mr. Ranbir
Singh behaves in ibis way, | will remind him
of some plain facts of history.

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Please conclude your
point now. Do not go into history.

(Interruptions)

SHRI NIREN GHOSH: Enough of that.
THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): The Minister will reply.

SHRI N. R. CHOUDHURY: | am not
entering into any dispute. There is a single
point | would like to make. Because of the
contempt the Haryana M.P. is showing
towards people from the non-martial races, |
would like to remind him of sonic plain facts
of history. | am quoting, Sir: "Over
thousands of years, wave after

wave of invaders swept over Punjab in
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the west, but the only occasion the Punjabis
are known to have prepared to give a light
to the invader was when Poms marched li is
forces against Alexander the Great in 326
B.C. on the banks of the Jlielum. Punjab
was then part of the Persian Empire. Porus
was outmanoeuvred and defeated when in
serious battle the Macedonians actually
crossed the river".

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Please conclude now. You cannot
go into long history like this; you cannot go
into thousand \ears of Indian history.

SHRI N. R. CHOUDHURY: | am not
going into the long history, Sir. Then the
British, with rm army raised from Eastern
India and the South conquered Punjab
without any real fight. Even today, the
casualties among the members of the non-
martial races are high in the battlefield.
(Interruptions)

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): You must conclude now.

SHRI N. R. CHOUDHURY: : One minute.
Sir.

1111 VICE-CHAIRMAN (SHRI
BIPIf PAI. DAS): No, half a minute.

SHRI N. R. CHOUDHURY:: | am not going
into those points. | am simply raising one
point for the Minister. Now they are
maintaining all these rScial regiments as the
British legacy. Thev do not want to have any
Bengal Regiment. They are maintaining
British legacy of State and racial regiments
but they do not allow Bengal regiment . . .
(Interruptions) . . . because they say that the
sepoy mutiny was fiist started in Bengal . . .
(Interruptions).

THE VICE-CHAIRMAN (SHRI BIPINPAL
DAS): Now Mr. Choudhury, this is not a
debate. You can only ask for a clarification.

SHRI NIREN GHOSH: He has been dis-
turbed.
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SHRI N. R. CHOUDHURY: They refuse to
have Bengal regiment and also Assam
regiment. Yon will find a few Assamese there
and that is monopolised by the so-called
martial races.

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Please sit down.

SHRI N. R. gqHOUDHURY: Let the
Minister clarify this point. The recruitment
policy of the Government is being foiled by
the officers coming from these so-called
martial races who dominate the
Defence Headquarters.

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Yes, you have made your point
fully.

st sdta @t o (FEF wEA)  qA
G AAT H GAT A e AT A )

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Only question, not a speech.

ot wwEw oWt o Fa fqgE
7z 2 fo 5o o & faafad § amera &t
St wqez gae wd faar A ammr fE
grfeafadi & faw 156 &2 Wizw 2, Tran
F fam 152 &7 Hizw & 9 gt &
#i7 aga O 2 6 50 I 7 S w0 oA
qATA AR F IART FZ AGAT AGA ARAT AR
&1 #FAT 2, FAET T R A TAHT AHAT
# &1 FHT 98 & | gAY w5 vt o
st T F fam vl @ armaw, 39 an
fergeam & avr g wnfed )

AT FaATT TEE ArT A9 a8 fada
FLAT AEAT § AT 4F FATA /A AALHTL
gafen o & & & o ama 1 svar g B
afcar sire wrfaanfaat 4 awfa &1 7 aga
ST 2 | TT AR R AHA K AT I &
FATAT HiT Hire w0 a1 emr 21 gfor
WOAT HAT 1 TFAT § Wi gy gfeara g

war fegrgeam #1 afgdt ae g § Fne
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TT @THT AL F AFAT 2 | qlHT A A
arfeae zfvsm a2 21 a5 & W ST
AT BT /A & | (Intenuptions)  qE 77
UOAT AT FEd Ao o F w0 gEEaw
FAT TR AL F7A7 § 1 F aow % fum-
fa & g wzar g fo &t 27 @ 92 fag
S AT & AT7 ST ST @ fanTdT 2

Ir-gaveaw (= fafraars )
FT q41T 41 2 7

IR

At FE AT 2 4 AT & a7 @0 Z
AT A a1z 7 s gw mea &
9% g @z Ziv 2, mEl mieeT aqq
F1 S afaaTe 2, 3091 24+ fFar s anfea
F 77 streean Jreen g 5 fra wfqoe wfs-
a3 &1 g 3 i &1 fAaer 2 o9
T T HH AT &7 owE g &
ATATE 91 of Wit faamdy Far o amw &
Z, TTET 0 A 5 AIGHT 97 FT WAWT
qrE ZET 2 1 3HA 9 fad, {1 Mo Hiw
UHo Mo &f {2y &t a1 wa At gy 2
gafo ag st o fanrfaan & fan smfwes
q4T 97 FATE 3, FEN] AW AT s
Arfed Arfa 770 AT F1 AT FAT F AT 39
FT TATT T 2 5% | AHAL 399 § ITH7
gfawra 75 21 71 A% T &5 5 92 fog
aAgH g, IAAT qfFeA 25 g =ifEd | §
FAHT AN FIT AT AT AE FE G@TF
F @ A1 #{17 F=ma § uz faw 57 ddee
AFENAE ad A &, AT 1 farEy
ST AAT /G 29 a7 ] AT 2, IHRT
AT 434 37 AGA7 T AR AT FET Frav
& gEEl s |, wad, frfeae AT e
G 17 T21% 349 %7 qae? fuamr sifgq s
TS AR 721 (HAAT 2 | § a8 Fre] F1gar
g 29 avz @ 731 97 f&ad afrea 50 avg
F AW TZF & ¢ 0w I Avg A1 feafa
1 HATEA HT FIGA T3 7 g AT FZ &1

=,
vy



161 Half-an-Bour

AT F1 qrady 2, a8 arvar & far o g
arfzarfaat & fan oy 2 w7 zfrgars fam
T AR 7\ A7 qfFm s A g
T AT F7 AW F76 WO OF AN HAT
77 AfwT 1 2o 47z W fea v A
FTATE AT R TH A0 07 AT JE AT
WATEAT E PTF WA HT A1 43 2 A7 ANE-
frzgZz gr o 2 | T avT T Az § 77 Al
AT FAT FT FATAT dged qg1 faar AEr
# 1 e efeefadt w0 a7 Az Zon A Az
FHL | 4557 A Z1 ATAAN | TTF U] |,
arferrza 717 Gfw & 47 91 47 2, 3
T & TFT A0 FAT WIT THA AT
AFT AT

TE FN FL AAT AAAT # 5 97 0F A7
g1 arfs Io T A1 ATH 37 74T FM AT
T AZ g WEAA A T (% qieEr w7 A9
st wfa 2 B s fwadr 2, a0
@t fyaer 2 1 waw fo oy aradr ot
= 7% F faw # gfvaiT 5T F Aow07
F1 feaar awm e 7 gd ATl AT
w1 gfazrg aE @A FiieT, qiFa I
AFA FE FOdAr qrizo ) gEiAT g7 2 S
F AFER §—F2 1 WAL AT ARAL
§ G7 % A1eAA F1 ATATF FFE—H F247-
frad wi=Te FEAT §

ot @Y wa (TEET)  IFEAT A,
A AT F ATAT HT AT A AT F 7w
fadrararg 2 | I aa f Fwgen &
qrare g7 fgeziz 77 # 1 & ag san
wrgeT g I wegT w5 § ag deer a2
FeEA AATT A GEA AT ZI ATAT 15
20 AT &% FTAET TIAT FAAT &I AT 47 |
uq 57 ¢ [% A9 W7 AAE A FATE
ST Wi AZ1 72 & | A wrwst F1 zfA,
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o= fafew TTre £ sl 9 g #
AA-ATHR 7 ATH 9 TN 4T AGOT,
%7 93 e g5 0 24, 25, 26, G
% fya sl N, T welFwT &
ST H WA (T I | F, T 50 a<g
#1 #ifew fages wm A9A0d T wqma
TF 9FAT & W AR HIT A0 F
W2 77 gaar § | ;7 A4 wEEw oy AT
§ famre w8t

SHRIMATI MARGARET ALVA
(Karnataka): Mr. Vice-Chairman, Sir, 1 am
not speaking here today to create further
double because 1 think we have already had
enough of it. | speak here because | feel that
27 years after independence we have still
failed—1 do not know due to ivhat—to
build a truly nationalist picture of the army.
I know that the British had a plan when they
set up the army, along various communal,
caste and religious lines because it suited
their interests to set one group of Indians
against another and thus to keep them
fighting all the time. Though in 1947 the
Government had spoken clearly of giving
up this class-bias and of building up a truly
nationalist army, it seems very strange that
27 years after independence the hon.
Defence Minister had to admit recently that
very little had been done in this direction
and that we are still today in the old rut of
having recruitment on these various
communal, religious and caste lines. | know
that the hon. Minister, in his reply, has
denied some of the statistics which have
been presented, but I would still like to ask
him this. These so-called martial races,
well, they may be physically stronger or
perhaps more attractively built than us in
the South. All the same, | would like to
know why, even after 27 years of
independence, these areas which comprise
just 15 per cent of the population of the
country today has fit) per cent
representation in the Armed Forces? Is it
that there is something wrong with us in
other parts of the country or are we less
patriotic or are we less capable of fighting
for the "motherland than these people? |
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have, great regard and respect for those who
haye fought and laid down their lives in the
defence of the country, but that does not mean
that the other parts of the country should not
have an equal opprotunity to contribute their
bit to the defence of the motherland. It is in
this strain as a southerner, though 1 am a
woman, that 1 would like to emphasise that
greater scope should be given to people from
other parts and other areas to make their own
contribution.

Coming to the question of regiments, winch
has already been raised, forty per cent are
reserved for the so-called martial races and the
rest 60 per cent is open to all Indians. There
too, since they think they are better in a way
they get a larger share compared to the
southern areas, i think it is unnecessary in the
army of today to have this kind of physical
pro-wess. VVon have also to give them various
skills. There are various other aspects which
have to be taken into consideration. You have
to open up mechanised columns. You have
various other fields today in the Army which
can perhaps be reserved for these people who
are not so good in certain other aspects of
army life. There are today ID regiments
bearing names of States, rates and castes. If
this has to continue, then either have it in the
name of everybody else, or do not have them
at all. You must think in terms of a single,
uniform system by which you will have only a
national army and nota class-biased aimy.

Then the question of minority comes in. It h
rather frustrating to see that their recruitment
to the Armed Forces has fallen very steeply,
as far as the minorities are concerned. Why is
it? Is it because they are decreasing in their
patriotism or they are losing interest, or they
are not getting enough facilities now after
independence? (Time bell rings). The Defence
Budget for 1974 .

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Do not come to the Budget.
Please put a question.

(Interruptions)

DR. K. MATHEW KURIAN (Kerala); Sir,
you can be chivalrous.



165 Half-an-Hour

SHRIMATI MARGARET ALVA: There is
only one woman-speaker. A sum of Rs. 300
crores is going to this particular area by way
of pension, retirement benefits and other
facilities every year. | do not grudge it, but we
would also like to have economic benefits
coming to us by way of these things. One
more important point . . .

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): No point. Ask a question.

.SHRIMATI MARGARET ALVA: Unless
I make the point, | cannot put the question.
Today the Government is giving many
facilities to ex-Servicemen. They have
reservation in jobs; they have also facilities
for re-employment and many oilier facilities. |
ask: Why does it not come to others? | should
like to know why we should be discriminated
against and should not get those benefits
as well.

The hon. Defence Minister has said that he
is seized of the matter of recruitment to the
Armv. If after 27 years they have not been
able to correct the imbalances, | would like to
know how many more years we are expected
to wait to get justice and fairpiay and herald
the birth of a truly Indian National Army.

st 93t fog wwmEa (wer gE)
gamfs wgd, a7 zaid @ froaa §
T fay a e It e forsaiz w9
T e BT ST TR 2 AT AT A A /AT
HETRT 3 TEAT STEAT § | AT WEieT 7 9%
¥e1 i far 7 fogemz s & smare
a7 F | F oA Fwwa 7 G smEer q
TAFT WA UF qiT § Ay e g A
F0 Tz %7 faar feusi o wua § 21
Tfa, F/T | & a7 wzar Anzar g % -
=1 Y ArT ofzar fafas afdgsar ==
afdas & wver A% fdt o e F dead
afire g7 Frer Faife 737 oy o ==
frafy & AT § S99 AT TrAT AT 77
e Far 3 A afeme T g
o FT AT aEarear 8 =y w7 ey
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SHRI VIDYA CHARAN SHUKLA: Sir, the
various points that have been Eaised and some
queries that have been raised here will
represent the varying opinions that hon'ble
Members have regarding this all important
question. | would say that we have taken a
balanced view of this question and we have
tried, while not ini-paring the defence
preparedness or the viability of our Defence
forces, to see that proper representation is
given to all regions and all classes of our
society. This | have said earlier, and |1 may
repeat it so that the diametrically opposed
views that have been expressed here—if we
had more time probably we would have heard
a greater variety of these views diametrically
opposed to each other—are answered. | would
not sa\ that one point of view is more valid
than the other or the other point is less valid
than the third point or that the point raised bv
Mrs. Margaret Aha is not valid. | am saying
that all these points have to he taken into
account and then a balanced and rational
approach has to be made in such a way that it
does not suddenly upset the efficiency and the
lighting ability of our armed forces. This is
what | have been tryfng to say.

Shri Rabi Rav asked as to when we look
these decisions. We took these decisions
immediately after the independence and we
have been implementing them. If lie cares to
see the various answers that have been given
in this House in this session and in [he last
session he will (ind that what used to happen
before is not happening now. We are giving
more and more representation to such areas
and such classes which did not get
representation earlier when the pernicious
theory of so-called martial races was being
implemented bv the British rulers in India.
That is not so now. Mr. N. R. Choudhury
wanted to know why we do not have a Bengal
Regiment when we have the Sikh or the Pun-
jab Regiment. Tt is a peculiar question and |
am surprised that an intelligent Member
and a well-informed Member like Shri N. R.
Choudhury should ask a question like this.
Does he expect us to repeat the mistakes that
were made in the past? We have made
mistakes during a time when
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we were not ruling our own country. Mis-
lakes were made when the regiments were
raised on the regional basis like the Punjab
Regiment or ilie Garhwal Regiment and so on.
Now llie only thing that we have done is we
have not disbanded these regiments I)ul at (he
level of foot soldiers . ..

SHRI N. R. CHOUDHURY: Why do
von not remove these classes?

SHRI VIDYA CHARAN
1 have clearly stated . . .

SHUKLA:

s <OTH AT 9TEd
T WO OF LTAEAT AT HA7A £ 1 WA
wrA AT AT 7 FEr W sy 7 ow owmaa

F4H IH 9FT %Y 9gee

(ITT 7)

q YT 7

AE FA1E A€ § ) W 4g ARAT ARAT F
F ¥ Az HAT A5 ¥ @ sfediem ¥
az A viaHez and af 2

SHRI VIDYA CHARAN SHUKLA: We
have ~.ih[ several times in this House that this
is the only exception that has been made.
Alter independence only Naga Regiment has
been raised. That is all. There is no other thing
that the hon'ble Member can point out. It is
not something that has been hidden from the
country or the Parliament.

SHRI SHYAM LAL YADAV: In one case
you have done that.

SURI
We
have done so and We have said that we have
made exception. But this does not mean thai
we must make a rule thai since ilic Punjab
Regiment continues we must also nuke a
Bengal Regiment or Martina Pradesh
Regiment or a Mysore Regiment. [Therefore,
what | am saying is that historical mistakes
need to be corccted and it will be wrong to
repeat them. There might 1" justification for
hon'ble Mr. X. R. ChoUdhiirj to sa\ that there
should be a Bengal Regiment because that

will satisfv entiments . . .

SHRI N. R. CHOUDHURY: | did not
iiat. Mv point ivas, if you are retaining

VIDYA CHARAN SHUKLA:
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these class regiments and carrying on
the British legacy, either you remove that
legacy

THE VICE-CHAIRMAN' (SHRI BIPIN-
PAL DAS): Please hear him first in full.
Before you hear him in full, you go on
repeating.

SHRI
can
assure the lion. Member that there would be
no repeating of the mistakes that were
committed earlier. Now, Shri Jagdish Joshi
raised an important point, to which 1 had
the occasion of replying earlier although
there was not sufficient time, about the
height and other physical standards that ha\c
been prescribed for various classes of our
people. Tlu Imn. Member, Shri Shekhawat
also raised this question whether it is going
to do aus good for vis to discriminate on the
basis of physical standards. According to
him, it will militate against the phy-m'c;il
fitness cil our Armed Forces and it will
also discriminate against the classes who
bav* been lighting for the security of India.
May 1 say thai it will not discriminate
against them, because when we prescribed
en lain standards, it was done after a great
deal of thought, a great deal of experience.
We get the physical standards in a common
way in various regions. For instance, we
know the Gorkhas are short-statured. Whe-
ther thc\ are well fed or they are very strong,
they are short-statured. You cannot find a
Gorkha who is over 6 feet in height. It may
be an exception if you find a Gorkha who is
over 6 feet. Therefore, if we presenile tor
Ahirs. Gujars, Jats, Rajputs and Sikhs a
height Of 168 cms, it Is not that w'e are
trying to keep away the bulk of the Ahirs,
Gujars, Jats, Rajputs and Sikhs from tjie
Armed Forces, but we do get a great number
of these people in this height with a chest
measurement of 81 cms and a weight of 54
Kgs. In the same manner, we have
prescribed for various regions, on the basis
of experience, on the basis of deep st»d\.

various physical standards..

VIDYA CHARAN SHUKLA: |

Now, coming to the point raised by Shri
Jagdish  Joshi, his anxiety is well
understood. What he says is not wrong. We
must encourage the Scheduled Castes and
the Scheduled Tribes people to get into the
Armed
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Forces in greater number. Even Jf it means
going out of the way, we must do it. But when
lie says that everybody's height should be
reduced to 152 cms, which comes appro-
ximately to a little less than 5 feet, it would
mean that the chest and weight ratio will have
to be reduced accordingly. It would mean that
people coming from Shri Shekha-wat's area or
people coming from Shri Ranbir Singh's area,
with a height below 5 feet will have to be taken
even if the chest is small and the weight is very
little; even sub-standard people will have to be
taken if you were to prescribe a uniform scale
of height, weight and chest ratio all over the
country. Then Mr. Shekhawat will not feel
happy because it will be a limited number
which can be taken from these various sources
every year. And if there is no physical
discrimination or if various qualifying physical
standards are not prescribed, then it will mean
a tremendous contusion and also impairing of
physical standards in our Armed Forces.
Therefore, what has been prescribed is not with
a view to making any discrimination, but it has
been prescribed in order to see that eveiy class
of our society can get into the Araied Forces
according to the existing circumstances. And
there is the least amount of discrimination,
there is the least amount of rejection, because
of the various heights and physical standards
that have been prescribed. For the information
of the honourable Shri Jagdish Josni | will say
that we have prescribed for \11i1\ims, Hhils,
Gonds, and Santhals and Manas \arious,
dilferlng, physical standards. These belong to
Scheduled Castes and Scheduled Tribes. And
these have been carefullv worked out to see
that they do not discriminate against the
Scheduled Castes and Scheduled Tribes
people. 1 come from Madhya Pradesh from
where Shri Joshi comes. 1 know certain of our
Adivasis have verj little height. In height
standards they might be as good as Gorkhas.
But it is not so. If you take the all-India picture
of Scheduled Castes mid Scheduled Tribes, it
is not so. Therefore, | would not say that even
for Scheduled Castes and Scheduled Tribes we
might distinguish on the basis of various
regions. We have prescribed an

average physical standard and there is no
complaint about any discrimination because
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of the physical standards. Therefore, Mr.
Jagdish joshi should be well assured that on
this account at least there is no discrimi-
nation with the Scheduled Castes and
Scheduled Tribes people.

The other point that lias been raised is
whether people coining to officers' (lass in the
various armed forces come from various
public schools, Doon Schools and places like
that. I would say that most of the people, most
of the boys today, that come and join the
armed forces, are not coming from these
public schools. They come either from Sainik
Schools or they come from general
competitive recruitment. That is the main
point here. 1 am glad to say that they
represent a very good cross section of our
society. It would be wrong to say that these
officers today are coming from a particular
class or a particular region. If you see the
recruitment list of officers that have been
recruited in the army, navy and air-force for
the past several years, you will find that there
is a good distribution of these officers and
they have come from various segments of our
society and not necessarily from the affluent
segments of our society. Shri Jagdish Joshi
raised this point about promotion of foot
soldiers to the rank of General. This is a
matter which has been given deep thought
and which has been debated not only in our
country, but in various other countries. We
have followed a pattern, and I think this is a
pattern which is followed— | am speaking
subject to corection—in most of the countries
which have standing armies. Where they have
a system of mobilisation, in countries where
they do not maintain a standing army, there
they may have a different pattern. But in
countries which maintain standing armies of
the size that we have, | think this is the
pattern that they follow, two or three
segments of officers: non-commissioned
officers, then commissioned officers and then
junior commissioned officers. | cannot go into
the details of how these foot soldiers arc
promoted to wvarious ranks of junior
commissioned officers or noncommissioned
officers or how they come into commissioned
officers. But | would say that the system that
we have devised is working absolutely
satisfactorily and there is no resentment in
the army or air-force or navy
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against the system that we have today. | can
make a categorical statement on this
account. Therefore, | do not think that the
present system that we are following or the
promotion policy that we are following calls
foi any change .

SHRI JAGDISH JOSHI: What is the
pattern in UK?

SHRI VIDYA CHARAN SHUKLA: Off-
hand | would not he able to say, but I will let
the honourable Member know what pattern
UK follows. In any case, we need not follow
everything that UK follows. We have our
own peculiar requirements and we must
decide our policy according to these
requirements. Then, the honourable Shrimati
Margaret Alva was very much exercised and
the honourable Shri Rabi Ray raised the
question of minority recruitment in the
armed forces. | think it is very pernicious to
say that there has been any discrimination of
this kind. There is absolutely no
discrimination whatsoever. There has been
no discrimination whatsoever. As a matter of
fact, we have very able and important
officers coming from various minorities, par-
ticularly from Muslim communities, in our
Armed Forces . . .

SHRI NIREN GHOSH: From religious
minorities.

SHRI VIDYA CHARAN SHUKLA: Yes.
there are senior officers holding very im-
portant posts and top secret assignments,
belonging to all regions and religions in the
country . .

\\ HOV. MEMBER: General Maneck-
shaw.

SHRI VIDYA CHARAN SHUKLA: That
is one instance. We have Air Marshal Latif
who is in charge of Central Air Command.
He Wis in charge of air operations during the
war and he knew each air sortie and each
plane deployed during 1971 when he was In
the Air Headquarters. He conducted the
operations in the -most skilful and brave
manner and he was promoted from the rank
of Air Vice Marshal to Air Marshal's rank.
There could be hundreds of such examples of
bravery, devotion and patriotism shown by
the so-called national minorities and



173 tialf-an-Jtm

people belonging to various religions and
regions. As a matter of fact, today nobody in
the Armed Forces believes that any particular
man coming from a particular region or
particular segment of society has any
particular claim to being a soldier or an
officer. This belief lias gone off right in the
Armed Force itself. And | do not think this is
generally believed in the country either. But it
is a fact as one hon. Member pointed out that
even in the general class regiment, some
people from some areas still have an edge. 1
would be candid to admit it. It is not again
because of any faulty policy or because we are
not implementing our policy properly. It is
because of certain historical reasons which
continue. We have adopted policies to reduce
their effect and we have, to some extent,
reduced their effect. Still that effect has not
been completely eliminated. But it has been
reduced and in the coming years it will be
further reduced. We can clearly foresee a day
when no such distinction will be there and
people from all parts of the country and from
all sections of the society will be there in the
normal manner, according to their calling and
belief. If there is any lack of recruitment from
any particular area, it is not occause of any
fault in the policy of the Government. It is
probably because of lack of response. Hon.
Members who come from various parts of the
country can perhaps do a lot in creating an
awareness among the able-bodied youngsters
in their constituencies so that they could join
the Armed Forces. Today they would like to
go to private sector or public sector jobs or
some cosy civil jobs. Good boys are not easily
forthcoming for Army career. We require lot
of them from all areas—Bengal, Assam,
Tamil Nadu, Madhya Pradesh and other
States—and they will be taken provided they
fulfil the physical, psychological and mental
requirements that have been prescribed. There
will be no discrimination.

I think the points that have been raised have
mostly been covered. | have taken note of the
point raised by Shri Rajnarain. His question
was why there are less people from Punjab
and in the Air Force
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and more from Kerala, Assam and Bengal,
etc.

SHRI NIREN GHOSH: Representation
must be there in proportion to the popula-
lion.

SHRI VIDYA CHARAN SHUKLA: | have
understood Mr. Rajnarain's point. Mr.
Rajnarain makes his point well. | have
understood that.

SHRI SHYAM LAL YADAYV: What about
representation in civil services?

SHRI RAINARAIN (Uttar Pradesh): This is
about representation in the Armed Forces.

SHRI VIDYA CHARAN SHUKLA: | am
again making it quite clear that it is because of
the enthusiasm created for various services
that there is response to the recruitment and if
there is greater enthusiasm for service in the
Army or Navy or in the Air Force from
certain areas or from all the areas, we will
certainly get more people forthcoming. We do
not have the system of draft where we can
compel the people to come over. Everybody
has to come voluntarily to the recruiting
centres.

Therefore, Sir, may | conclude by saying
that while we have taken note of the feelings
of the honourable Members, | can assure you
that we are following a policy wherein the
concept of martial race has no place and the
proportion of recruitable male population
dominates the recruitment in the Armed
Forces and this is the most justifiable basis
that we have taken and, in course of time,
given the due time, the historical mistakes will
be eleminated and will be coirected and a truly
balanced Aimed  Forces  pattern  will
emerge?

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): The House stands adjourned till
11.00 A.m. tomorrow.

The House then adjourned at seven
minutes past seven of the clock till
eleven of the clock on Thursday, ihe
5th September, 1974.



